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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 490 OF 2019

IN THE MATTER OF:

T.S. SINGH ... Appellant

Versus
STATE OF UTTAR PRADESH & ORS. ...Respondent(s)

Status Report On Behalf Of EO Nagar Palika Parishad, Bela Pratapgarh,

Uttar Pradesh.

MOST RESPECTFULLY SHOWETH: -

1. That Regular monthly monitoring of STP, MPS, Interception and
Diversion works, sewer lines and other related works is being
Personally Monitored by Principal secretary sir Urban Development
Department Govt. of U.P. under Pratapgarh sewerage scheme. The
progress of works is 52 percent as on 22.08.2022 and all work is
targeted to be completed by 31.10.2022 thereby making the plant
functional.

2. 1t is most respectfully submitted that the answering respondent is a
very junior officer and has very limited powers and jurisdiction to its
effect, the directions with regard to the action against the jal nigam



B
4

officials and the contractor is out of my reach and ability. Therefore,

1 adopt the instructions from the ATR of the Urban Development
Department.

3. That it is pertinent to mention here that there is an ongoing
continuous treatment going on with regard to the 7 drains under the
jurisdiction o the answering respondent. The answering respondent
has haired a company named M/s Green Way Technoiogy Which has
it's registered office at Vasundhara Sector-7 Ghaziabad, who had
qualified the e-tender and got the work order for bio-remediation of
all the drains. Therefore, in compliance of the directions of Hon'ble
Tribunal and Supreme court with regard to treatment of domestic
water disposal, the bioremediation has been very effective and with

regular monitoring of the BOD & COD levels of the water before
faling into the sai river, has been improving day by day.
Subsequently, on the other hand the work of making the STP
operational is also being headed by Jal Nigam which has its final
stage of being operational by 31.10.22. The latest report of water
testing before and after bioremediation is at your disposal and
annexed here with as Annexure-1.

4. That According to the aforementioned report, latest analysis of Sai

river in Rae Bareli and Pratapgarh districts, the water quality of Sai

i river according to the criteria set by the Central Pollution Control
Board for the use of surface water for category-D “Propagation of

wild life and fisheries” was found suitable and absolutely within the
conforming standards.
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5. That Necessary funds for operation and maintenance of sewerage
treatment plant operated under the Uttar Pradesh Urban

Development Department has been very supportive in releasing
time according to the demand for

continuous funds time to
Scheme. Project under construction

Pratapgarh Sewage Treatment

under the sewerage scheme C

ompliance diversion work, sewer line
being regularly monitored on a monthly

and other related works are
basis. The progress report of last 2 months is attached at
Annexure-2. The progress Of works is 52 percent on date
22.08.2022 and all the work on date 31.10. It is targeted to be

completed and made functional by 2022.
that the answerin

the UP Pollution Control

6. It is pertinent to mention here, g respondent, That

In the attached report of tests conducted by
Board before and after bioremediation in the month of May and June,
the operator pH, TSS and BOD after bioremediation aré found to be

in accordance with the prescribed standards. According to paragraph
h UP Pollution Control Board’s letter no.

4 of the report attached wit
bout 50-60

313 dated 30.06.2022, after chlorination/disinfection, a
percent reduction has been found in Total and Fecal Coliform f 34.
7. That it is pertinent to mention here that the teams of Urban
rtment visit from Lucknow, on the directions of
P, and now the Principal Secretary, Urban
The reports have shown

Development Depa

the earlier ACSU
regular  basis.

Development oOn
0-60 percent, which is continuous to delivery

improvement about 5
and achieve it’s complete compliance.
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8. It is respectfully submitted,That According to the 2011 census of
Nagar Palika Parishad Pratapgarh, the population is found to be
1,20,049 and the estimated population in the year 2022 has been
reported as 1,44,059. Estimates of the amount of sewage emitted
relative to projected population for the years 2025, 2040 and 2055
respectively are- 17, 22 and 28 MLD have been reported. For this,
STP of 13.05 MLD capacity has been prepared in the City Sanitation
Action Plan under the SBM 2.0 program. In addition to this, provision
of FSTP of 50 KLD capacity has been made by the u.D. for
betterment of the citizens.

9. It is respectfully submitted, That presently, during the dry weather
7.1 MLD of 4 drains flowing in Sai river from the city area have been
reported, which is being constructed after interception and diversion,
with STP of 8.95 MLD capacity are under construction. By treating it,

the Sai river can be made free from the pollution of sewage water of
the city area.

10. Regular monitoring of treatment plants is being done.
Continuous Online Effluent Monitoring System is also being
established under the AMRUT program for centralized continuous
monitoring process. Tests have been conducted by the UP Pollution
Control Board before and after bioremediation in the month of May
and June, After Bioremediation. The pH, TSS and BOD are found to
be in conformity with the prescribed standards. According to
paragraph 4 of the report attached with UP Pollution Control Board’s
letter number 313 dated 30.06.2022, after chlorination / disinfection,

there is a reduction of about 50-60 percent in the total and fecal
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coliform, the net quality of the Sai river, Central Pollution Control
Category-T has been found suitable for "Propagation of wild life and

fisheries” as per the criteria set by the Jal Board for the use of
surface water.

11.  That For sewage management in the urban areas of the state,
the work of project preparation and approval is in progress after
preparation of City Water Action Plan (Drinking & Used Water both)
under AMRUT 2.0 program and City Sanitation Action Plan under
SBM 2.0 program for STP in Pratapgarh and Rae Bareli. The report is
attached herewith as Annexure-3.

12.  Itis most Respectfully submitted by the answering respondent
that in march 2019, On getting the first information regarding the
sewage discharge after his appointment on dated 06.03.2019. The
answering respondent had started the bioremediation of all the
seven drains and has been taking care of health and sanitation of all

the citizens under his jurisdiction also the environment at large.



PRAYER

It is, therefore, most respectfully prayed that this Hon’ble Tribunal may graciously

be pleased to:

i. If this Hon’ble Tribunal is satisfied with the efforts of the answering
respondent and then this O.A may be disposed off with directions.

ii.  Pass any such other order as may deem fit.

h !

B /
e

Respondent

Q TH

\
h\
PRIYANKA\SWAMI

Advocate

Counsel for EO Pratapgarh
Chamber 10, Satpura Tower
Kaushambi, Ghaziabad

Date: _ .09.2022
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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 490 OF 2019
IN THE MATTER OF:
T.S.SINGH ... Appellant
Versus

...Respondent(s)

STATE OF UTTAR PRADESH & ORS.
AFFIDAVIT
I, Mudit Singh, S/o Sh. Vansh Bahadur Singh, aged about 40 years, presently
Posted at Nagar Palika Parishad, Bela, Pratapgarh, do hereby solemnl)‘/ affirm

<
and declare as under:

1. That I am posted as stated above and well conversant with the facts of the

present case and as such competent to swear this affidavit before this

Tribunal.

2. That the accompanying reply has been drafted by our counsel upon
instructions based on official records.

P X o :

3. That the contents of the accompanying reply are true and correct and the
knowledge has been derived from official records and nothing material has
been concealed there from.

N
DEPONENT
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VERIFICATION

Verified on solemn affirmation at Bela,Pratapgarh on this 7" day of September,
2022, that the contents of the foregoing affidavit are true and correct to the best of

my knowledge and no part of it is false and nothing material has been concealed

there from.

DEPONENT

ey | N
i" { = &
R S
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Dake - 18.07.20212
Monitoring results of the drains in Bola Pratapgarh
1. Ramleela Maidan Drain

Name of the Regional Office of SPCB . UPPCB

Type of drain wastewater (Sewage/Industrial/ Mixed) Sewnge
Instantaneous flow rate of drain ; o | 361.411 m/hr,
Discharge (River Ganga/Tributary) . River Sal
" Analysis report related to parameters of Bioromodiation efficacy
Pammeten———Tor]— Beors Aftor 7

bioremediation Bioremediation | Bioremaediation Reduction
pH 7.59 T.18 -

[ TSS(ma 170 26.4 84.47 %
'BOD (mgll) s A Tl AT B " 15.6 27.10 %

| COD (mgl) T T Y 59.3 13.80 %

1

Analysis report related to general parameters and trace motal

Parameters Before Bioremediation | After Bioremediation
ETDS (mg/l) T R RN T T 1588
Chloride (mg/l) 603 701
‘Sulphate (mg/l) NETRRTEY Y SRR 131

- Phosphate (mg/l) 05, 0 R 2.09

' Nitrate (mg/l) S D o .2
Ammoniacal Nitrogen(mg/l) 0,880 - ] e e

| TC (MPN/100 ml) - 4.9x10°
'FC (MPN/100 mi) - 1.7%10%
Cobalt (mg/l) <0.2 <0.2
‘Chromium (mg/l) <0.2 <0.2

- Copper (mg/l) <0.2 <0.2

i‘lron (mg/l) 2.47 1.10
Manganese (mg/l) 0.24 0.20

Lead (mg/l) <0.5 <05

Zink (mg/l) 0.45 0.15

- |
et Wb/



2. Bhuliapur Drain

—_—

{ Discharge (River Ganga/Tributary) :

N , uPpPCB
' Name of the Regional Office of SPCB : Raebareli
a
| Type of drain wastewater (Sewage/Industrial/ Mixed) : Sewage
' Instantaneous flow rate of drain : 32.4 m¥hr.
River Sai

“l Analysis report related to parameters of Bi

oremediation efficacy

’ Parameters for Before After %

1 bioremediation Bioremediation | Bioremediation Reduction

TpH 7.42 7.60 . ol ]
| TSS (mgf) 138 78.4 43.19 %
(Boo (mg/l) 206 14.9 27.67 %

‘\ COD (mg/) 80.7 70.8 12.27 %

l | Analysis report related to general parameters and trace metal

1 | Parameters Before Bioremediation | After Bloremedlatlon
"TDS (mgl) 1217 1350

"Chioride (mgl) \ 509 647 ]
Sulphate (mg/l) \ 144 84.7 \
' Phosphate (mg/l) ’ 5.03 2.55 *
[ Nitrate (mg/) l 2.54 <2.2

" Ammoniacal Nitrogen(mg/l) 5.42 5.79

‘: TC (MPN/100 ml) - l 2.3x10° }
E: (MPN/100 ml) - \ 1.3x108 l
Bbalt (mall) \ <0.2 \ <0.2 iy

' Chromium (mg/l) 1 <0.2 \ <02 T |
Copper (mg/l) <0.2 \ <02 a
' Iron (mg/l) 1.48 \ 1.24

' Manganese (mg/l) 0.14 \ 0.14 i

1; Lead (mg/l) <0.5 \ <0.5

@nk (mg/l) 0.24 \ 0.18 ]

g

1Y



3. Police line Chakwan Drain

, UPPCB
Name of the Regional Office of SPCB : .
Raebareli
Type of drain wastewater (Sewage/Industrial/ Mixed) : Sewage
Instantaneous flow rate of drain : 187.44 m3/hr.
' River Sai

Discharge (River GangafTributary) :

Analysis report related to parameters of Bioremediation efficacy

Parameters for Before After %
bioremediation Bioremediation | Bioremediation Reduction
pH 7.61 Tl e -
- TSS (mg/) 600 20 96.67 %
BOD (mgh) 25.8 12.0 5349 %
COD (mg/) 124 41.9 66.21 %

Analysis report related to general parameters and trace metal

Parameters Before Bioremediation | After Bioremediation
TDS (mg/l) 1406 1449
Chloride (mg/l) 899 662
Sulphate (mg/l) 128 119
Phosphate (mg/l) 2.96 2.29
Nitrate (mg/l) <22 <22
Ammoniacal Nitrogen(mg/l) 143 1.16
TC (MPN/100 ml) - 3.3x10°
FC (MPN/100 mi) - 2.3%105
Cobalt (mg/l) <0.2 <0.2
Chromium (mg/1) <0.2 <0.2
Copper (mg/l) <02 <0.2
Iron (mg/) 9.34 0.78
Manganese (mg/l) 0.24 0.12
Lead (mg/l) <0.5 <0.5
Zink (mg/l) 0.24 0.16
A“‘”J\

15



4. Pratapgarh City Drain

18

I

Name of the Regional Office of SPCB : ity
Raebareli
Type of drain wastewater (Sewage/Industrial/ Mixed) : Sewage
' Instantaneous flow rate of drain : 348.92 m¥/hr.
\ Discharge (River Ganga/Tributary) : River Sai

Fnalysis report related to parameters of Bioremediation efficacy

-

R et

|

| Parameters for Before After %
\»l?itojgr_riediatiovnh ) Bioremediation | Bioremediation Reduction
el ‘1 7.64 7.97
TSS (mg/l) 52.8 156 No reduction
BOD (mg/l) 21.5 236 No reduction
COD (mg/l) 82.7 93.4 No reduction

Walysis report related

to general parameters and trace metal

Parameters Before Bioremediation After Bioremediation

TDS (mg/l) 1554 1417 ”'\
#Ehloride (mg/l) 529 543

Sulphate (mg/l) 118 102 %
Eﬁosphate (mg/l) <15 <15 3 J!
Nirate (mg/) o <22 <22 |
S ronacal | <0.5 1.24 ' \

Nitrogen(mg/l)

TC (MPN/100 ml) - 2.4x107 1
FC (MPN/100 ml) - 1.3x107 11
Cobalt (mg/l) <0.2 <0.2

Chromium (mg/l) <0.2 <0.2

Copper (mg/l) <0.2 <0.2

Iron (mg/l) 3.06 5.81
Manganese (mg/l) 0.10 0.14 4o
Lead (mg/l) <05 <05 I
Zink (mg/l) 0.68 1.19 =
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L 120049 Sham Portation o Shurm Arva(Sqkam) Municipal Ares in | 3100
[ % km
ANNEX 3B CTTY SANITATION ACTION PLAN (USAF): FOR USED WATER MANAGCEMENT
{As referrwd in Qhapters 1 and 7)
be - Ot bedow | Lakh a n 2 and
A GENERAL INFORMATION
1 Location and Phyxical asp
1a Location Name of the City. District, State INAGAR PALIKA PARISHAD BELHA PRATAPGARH,
(PRATAPGARH, UTTAR PRADESH _
i» Poysical Aspects :::hlk-hq.l-dhd J1Sqm, Owss U
Number of Wards 31
wdmm-mym River (Sa niver)
&ﬂwmmu
1c Maps Map depicting administrative
daries, roads and raftways, water ?:1‘.»% —
bodies, Important landmariks etc. (if ___"‘:, \»
not available, to de prepared) s
_.E—.ﬁi—.——
Tepo-Sheet (ref Survey of ladia, Scale - not available
1:50000) (¥
ot reeity sealiabls, got k)
2 Demography and Growth pattern Population
|Census data - Latest census data and ms 2040 2088
previous 158463 201681 262185
Slum population 2025 2040 2055
= _ Population 8500 11050 13600
» __ Households 1866 210 2720
. m . - -
Non slum population 2025 2040 2055
2a Popul *  Population 149963 190631 248585
e Households 29993 38127 49717
» _ Density . = =
Floating population - Population per ™4 10084 13110
day (f
available from tourism department)
Decadal Population growth rate (in %) 3%
3 Land Use Information and Develop
Lznd use classification in the city-[Area
under
id | dal | Available
3a e lopen areas, siums (available / not
L [available]]
Details of Population and projected 2%
growtn
Map depicting the existing land use -
residential commercial, lnstitutional,
slums, green cover, open -
e - land etc. (availzble / not available) nat Sveitahle
B Tmmmmnou:' fc tion regarding Used water Infrastructure facilities
E han 7 Detalls of existing as
lrﬂﬂﬂa-ipdud‘ xisting ige lnfrastructure in the towa:
@ stPs $.95 mid under Overhauling (State sector)
W) FSTPs NA
|(8)  Existing sewers NA
42 {(v) Drains 12 draues available
() Number of c T desiodeed) 1By ULB)
tankers
(govt /private)
Funding Agencies & amount 9
3 s — M . -4
52 Sewsge Estimated sewage generation (In 2028 2040 2058
Generation MLD for 2025. 17 2 238
NETWORK COVERAGE
o Present population covered with 0
F!;nwhmnmm 100%
‘ i
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Collection and
Conveyance

Status of scheduled deshudging (by l R ULh
Ewum operator)

[* Number of drains with length &
Imaterial of construction etc. (width

than 75 om) carrying sewage into
the surface water body or open land

26 drains are available in ULB boundary

» Status of drains with or above 75 cm
width

covered/uncovered)

26 drains are coverd

» Number of outfall locations along with
estimated

quantity of sewage (dry weather) being
discharged into surface water body or
open land

e

Outfall location

{Mention the location of outfall points
(rlver/ Natural drain/surface water
body/ open land)

1-Police lme nala
2-Chakwan tod nala
3-Bhuliya pur nala
4-Ramlila Maidan Nala

Treatment

(Septage, Used
water)

Used water treatment (Including
cotreatment) -

Are the used water treatment facility
available (yes/no)

Yes

If ‘yes’

Treatment technology and Capacity
(MLD)

FAB (8.95 MLD ) under construction through State Sector Al present thero = 00

s Current capacity
utilization-under/over (MLD)

* Quantity of used water treated (MLD)

« Quantity of septage co-treated (KLD)

o Reuse (treated used water, sludge,
biogas) Information along with
respective quantity

Septage treatment
Are the septage treatment facility
|avallable (yes/No)

1f 'yes’

e Quantity of septage to be treated
(KLD)

s Treatment technology and

Capacity (KLD)

»  Current utilization - under/over
(KLD)

o Reuse (treated used water, sludge,
biogas) Information along with
L’Eﬂﬂi" quantity
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A metey oo [vaste] watr exicion,sovveysne sl wesomert bl
. Mo T
54 Operation and o llousehold saniation tariff - Monthly o -
Maintenance m
[+ Conservancy tax as part of property [
O&M cost for the conveyance and 0
treatment Rs
I» Cost 0
For extsting septage (faccal sludge) collection, conveyance and trestment faciiity
[* Responsible agency By UL
(» User charges for desludging, 1500
yance .M di P d w '™ el
Rs)
* O&M cost for the treatment facllity 10000
(Rs)
»_Cost recovery (%) 80%
Indicators Benchm ark Hefore Afer
Implementation | (mplementation of
of project project
Coverage of Sewerage Network 100% 0 100%
Collection efficiency of Sewerage 100% 0 100%
Network
Adequacy of Sewage Treatment 100% 0 100%
Capacity
Servics Lavel Quality of sewage treatment 100% 0 100%
Se |Benchmark- Extent of Reuse and Recycling of Sewage| 20% 0 20%
PR Extent of cost very i / used
reco! n Sew;
Wwater management g 100% 9 100%
Efficiency in redressal of customer 80% 60% 80%
|complaints
Efficiency in Collection of sewage / used
e o v/ 90% 0 90%
Access to toilets 100% 0 100%
Scheduled desludging 100% 0 100%
Notified tariff for desludging No Yez
S0 Maps Map depicting the coverage of existing not available
sewer
network coverage and onsite system
Access to tollets Yes
Scheduled desludging Yes
Notified tariff for desludging Yes
C INSTITUTIONAL AND GOVERNANCE
6 stitutional framework
6a Regulatory Whether Municipal Sanitation Bye Laws notificd and implemented
Framework notify tarifl
for sanitation/sewage services (details)
State Sanitation Strategy (available / not Avuilable
|available)
6b Institutional Roles and Responsibilities for dealing Mudit singh(Executive Officer)
Arrangement  |with
|sanitation/ sewage services.
6.c Governance and |Implementation of e-governance in Available
Reforms - ULBs (available
not available)
D Capacity Enhancement
- g
7a Human Resource |[Details of the personncl engaged in Total 340 workers are ingaged to sanitation services
Development |sanitation services
along with roles and responsibilities,
(Outsourcing of staff and services Available
(available / not
available)
Executive Engineer
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GAP ANALYSIS:

8a

|Analyze the projected requirement of
used water Infrastructure /facilities in
2025,

In Year 2025  trewtment plant of 22 MLD is required out of which

required additionally. Also s FSTP of S0KLD is required for
added area in Nagar palika Parishad.

895 MLD STP already Exist. Therefore & STP of 11.05 MLD is

1deatify the available infrastrecture in

Pustially good condition strenthening required.

pm«

Analyre the gap in various areas and sultably club as part of @ project/DPR

‘Sewer network

No Sewer Network exist in ULB, and sbowt 100% sewage

B d in ULB is disposed in the open druin/ Ly
the river and required to covered who lived in Core Sanitation
Zooe as per SBM 2.0 Guideline.

1. Sewer network of around 140 Km is required

2. Two sewage pumping station is required.

‘Septage conveyance

For septage conveyance 5 Desluding vehicles is required.,
P 1 | tanker is avaliable io ULB,

F ly 1 cessp

STP cum FSTP

For 100% treat used water generation in ULB required 13.05 MLD
STP and 50 KLD FSTP is required to treat used water and septage.

Recycle and reuse potential

and Oardening and Water Body recharg

Agriculture, H

CONCLUSION

On above lines identify varlous DPRs/ plan for projects related to

"|&D and STP cum FSTP

Overhauling of existing 8.95 MLD STP and [&D Work under
construction in ULB. A project for additional 13.05 MLD STP
cum 50 KLD FSTP (Co-Treatment) alog with de-sluding vehicles
is required. Also same is required in complaince to Honourable
NGT order dated 29.03.2022 under OA 490/2019 T.S. Singh Vs
State of UP

-Sewer network

No Sewer Network exist in ULBs and required 100 percent sewer

k to cover population in Core Sanitation Zone as per the
SBM 2.0 guideline, A distribution aetwork of around 140 KM and
two no SPS is required.

-Storm water drainage system

ULB Have no Storm Water Drains to cover 100 perceat Population|
with Storma Water Drainage ystem Construction of RCC dramns ,
lining of Katcha drains and covering of major drains is required.

1000.00 [acs (to be
itaken later on)

-Recycle and reuse projects

Presently existing 8.95 MLD Treatmeat Plant Overhauling and
1&D works is under progress in ULB , After Implementation of
Project ULB will Recycle/Reuse more than 20 Percent of Used

1800.00 [acs

Gap In human resources for execution
and D&M etc.

ULB need capacity building of their employees for the execution
of projects.

Funding requirement

(Incr)

Total fund required

Central share (In cr)

State share (In | ULB share (in cr) | Others (pl specify)

42.750

21.375

14.11 727

Roadmap for achieving Mission outcomes

Target/Y

2021-22

2022-23

2023-24 2024-25 2025-26

Remarks

Cites
ODF++

Yes Yes

Cities
Water+
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